NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI
DAILY CAUSE LIST DATED 22.07.2022 (FRIDAY)
COURT-1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Pranav Sharma Shankari Mishra Hitesh Sachar-R1
(Ins) No. 170 of Vs.
2020 Syndicate Bank
2. Comp. App. (AT) | Monoranjan Roy Abhijit Nandini Sen-R2
(Ins) No. 162 of Vs. Bhattacharyya Binay Kr. Singhani
2021 Bengal Polypet & Ors. Vikrant N. Goya-R5
Kanishk Khetan-R7
3. Comp. App. (AT) | Rajprotim Agencies Pvt. Ltd. Shaily Pandey Arik Banerjee
(Ins) No. 276 of | Through Partha Protim Banerjee Sarangam
2022 Vs. Chakraborty-R1
Jyoti Maheshwari & Anr. Avik Chaudhuri

For Hearing

4. Comp. App (AT) | Sagar Shankar Bait Prashant S. Kejale Usha Singh-R1
(Ins) No. 61 of Vs. Manoj Kumar
2020 Asset Reconstruction Company India Mishra-RP
Ltd. & Ors.
5. Comp. App. (AT) | Pandit Automotive Pvt. Ltd. Pradeep Kumar Aaditya A. Pande-R1
(Ins) No. 227 of | Through its Liquidator, Mittal & R2
2020 CS Anagha Anasingaraju
Vs.

Chetan Motors & Anr.

6. Comp. App. (AT) | IL & FS Financial Services Ltd. R. Sudhinder Charu Tyagi
(Ins) No. 463 of Vs.
2020 Mahananda Suppliers Ltd.
7. Comp. App. (AT) | Sri Ram Constructions Deepak Dhingra Kumar Anurag Singh
(Ins) No. 860 of a Sole of Proprietary of Sanjay Kumar Zain A Khan
2020 Vs.
MC Nally Bharat Engineering Company
Ltd.




8. Comp. App. (AT) | Gail (India) Ltd. Varun K. Chopra Pooja Mahajan
(Ins) No. 1065 of | Vs.

2020 Kuldip Kumar Bassi

Resolution Professional of Asian Colour
Coated Ispat Ltd. & Anr.

9. Comp. App. (AT) | Shailaja Vaibhav Patil & Anr. Gaurav Nair CMA Harshad
(Ins) No. 1122 of | Vs. Deshpande
2020 Harshad Deshpande & Ors. Rohit Rathi-R1
Rahul Totala-COC
With Harsh L. Behany-R5
10. | Comp. App. (AT) | Citi Co- Operative Credit and Capital Anne Methew CMA Harshad
(Ins) No. 1123 of | Ltd. Deshpande
2020 Vs. Rohit Rathi-R1
Harshad Deshpande & Ors. Rahul Totala-COC
Harsh L. Behany-R5
With
11. | Comp. App. (AT) | P.L. Adke Varun Singh Rohit Rath-R1
(Ins) No. 11 of Vs. Rahul Totala-R2
2021 Harshad Deshpande & Ors. Kritya Sinha-R3
Pranati Bhatnagar-R5
& R6

(After rising of Chennai bench)

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member
(Technical) and Hon’ble Mr. Barun Mitra, Member (Technical)

For Hearing

12. | Comp. App. (AT) | IDBI Bank Ltd. Anshuj Dhingra Dhrupad Vaghani
(Ins) No. 37 of Vs. Amir Arsiwala
2021 Sudip Bhattacharya,
(PH) Liquidator of Tag Offshore Ltd.

Note: Cases shall be heard only in physical mode w.e.f. 1% August, 2022.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

